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Christian Missionaries in India

1773. Shrimati Suseela Gopalan.
Shri P. Gopalan:
Shri C. K. Chakrapani:

Will the Minister of Home Affairs
be pleaseq to state:

(a) whether Government have im-
posed certain restrictions upon the
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foreign  Christian
India;

(b) if so, the nature of restrictions
imposed;

missionaries in

(¢) the total number of missiona-
ries working in India, *State- wise;
and

(d) the nature and
their activities jn India?

The Minister of State in the Minis-
try of Home Affairs (Shri Vidya
Charan Shukla): (a) and (b). The
rules relating to entry into, stay and
movement in India of foreigners are
also applicable to foreign missiona-
ries. These rules have recently been
extended to missionaries from Com- "~
monwealth countries who were hither-
to exempt from them.

character of

(c) Statements showing the num-
ber of foreign and Commonwealth
missionaries is laid on the Table of
the House. [Placed in Library. See
No. LT—558/67].

(d) The main activities on which
they are engaged are medical, educa-
tional, social, evangelical, etc.

Central Schools in Assam

1774, Shri Dhireshwar Kalita: Will
the Minister of Education be pleased
to state:

(a) the number of Central Schools
opened in Assam sg far;

(b) whether it is a fact that the
Central School Organisation has re-
fused to open one school at Maligaon
ie. North East Frontier Railway
Headquarters at Pandu;

(c) if so, the reasons therefor; and

(d) whethrer Government have any
proposal to open some more central
schools in Assam in the near future?

The Minister of State in the Minis-

try of Education (Shri Bhagwat Jha
Aszad): (a) Three..
(b) No, Sir. The Central Schools

Organisation has already communicat-
ed its willingness to the Railway
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authorities to open a school at Mali-
gaon subject to availability of suit-
able accommodation and requisite
funds,

(¢) Does not arise.
(d) Yes, Sir. The schoolg will be

opened according to availablity of
funds and other requisite facilities.
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Small Scale Industries in Madhya

Pradesh

1776. Shri Natho Ram Ahirwar:; Wil
the Minister of Labour and Rehabili-
tation be pleased to state:

(a) whether Government of Madhya
Pradesh have forwarded any proposal
for the establishment of small scale
industries for the rehabilitation of
new migrants from East Pakistan;

(b) if so, when these proposals were
received and the decision taken by
Government thereon;

(c) whether Government have gince
issued orders sanctioning establish-
ment of such industries; and
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(d) if not, the reasons therefor?

The Minister of State in the Minis-
try of Labour, Employment and Ee-
habilitation (Shri L. N. Mishra): (a)
Yes, Sir.

(b) to (d). In November, 1965, the
Government of Madhya Pradesh sent
proposals for the setting up of an In-
dustrial Estate at Itarsi, with 57 small
scale industrial units, for providing
employment to 2,480 new migrants
from East Pakistan, at an estimated
cost of Rs, 56.48 lakhs. The proposal
was examined from the point of view
of marketing, profitability, availability
of raw materials, foreign exchange re-
quirements and ratio of capital in-
vestment to employment potential,
Schemeg for 15 industrial unit; were
considered unsuitable. Certain com-
ments for modification of 13 schemes
were forwarded to the State Gowvern-
ment. The State Government were
also requested to consider location of
some of the units near Betul Project
where new migrants were being gettl-
ed in sizeable numberg and to ascer-
tain the market prospects of the pro-
ducts with reference to the experience
of the existing units in the Stlate
manufacturing similar items.

2. Following further discussions in
December, 1866, a revised proposal
was received in January, 1067, from
the State Government for setling up
of 13 industrial units near Betul for
the employment of 451 new migrants
at an estimated cost of about Rs. 36.33
lakhs and of 21 industrial units at
Itarsi for the employment of 841 new
migrants at an estimated cost of
Rs. 40,72 lakhs.

While forwarding the revised pro-
posal, the State Government had in-
dicated that the economics and mar-
keting facilities will have to be con-
sidered carefully. The State Govern-
ment have been requested to indicate
whether these aspects have been ex-
amineq and, if so, which of the 34
schemes they would recommend in
the light of such examination. In view





